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~iter he has been in continuous tem-
jorary service for more than 3 years
and has satisfactory record of service,
«conduct and character. - They can be
declared permanent subject to the
availability of permanent posts and
subject to their suitability for confir-
mation,

(b) to (d) 84 clerks of the Ministry
of Health and Family Welfare who
had put in more than 5 years service
as on lst January, 1979 could not be
considered for confirmation, since
they had not passed the typewriting
test within the stipulategq period.
Since confirmation also depends on
the availability of substantive vacan-
cies, 34 of these clerks who are eligi-
ble are being confirmed as clerks.

‘(e) Does not arise,

- Refugee Influx from Bangladesh

'8889. PROF. SAMAR GUHA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state;

(») whether the minorities of Bang-
ladesh have cressed into neighbouring
areas of India in large number during
the last several months;

_(b) if so, facts thereabout;

‘(¢) wt" her Government have taken.

up the n ‘ter with the Government ot

Bangladeth;

(d). it so, -the nature of the talks held
or communications exchanged on the
issue between the two Govemm:ants.

and

-’(e) the reaction 'of Bangladesh re.

garding the basic causes resulting in

exodus ‘of the ‘minorities of Bangla-

desh intp India? S e
' “*PHE:MINISTER OF STATE IN THE

mmz OF EXTERNAL: AXFAIRS

APRIL 12, 1970

‘KPNDWY): .
: ’(ta .and- (b) . Tidega) immmaﬁan dod:
cluding;that. of the. minorities, frop:
. ‘Bangladesh dnfo India has been:n con-.
. tinuing - phenomenon for - the ‘past

| Written Answers’ . 144

several years and has_continued. in
recent months as well. . A large group
of Chakma tribalg from Bangladesh .
side entered Mizoram illegally during
the first two months of 1978, :

(¢) and (d) The question of the
condition of the minorities in Bangla-
desh as well as the allied problem of
illegal immigration has been taken up
with the Bangladesh Government on
a number of occasions and at different
levels, The question of influx of
Chakmas was taken up with the
Bangladesh authorities both in Delhi
and Dacca with a view to working out
arrangements for their return to
Bangladesh. The Bangladesh Gov-
ernment has agreed to take back gll
the Chakma tribals.

(e) Our concern regarding the con-
tinuation of this problem is conveyed
on all appropriate occasiong to Bangla-:
desh authorities. It is hoped that
remedial action would be taken by
Bangladesh authorities and exodus of.
minorities will progressively diminish.

Punctuality of Arunachal !f.xpress

6881. SHRI R. K. KHRIME: Will
the Minister of RAILWAYS be pleas-
ed to state: ~

(a) whether Government are aware
of unusual delay of Arunachal Express.
causing much inconvenience to the
long distance passengers; and

‘(b) the gteps bednz taken. b& Govern-
ment to improve t-his nrvlae’

THE MINISTER OF STA'I’E INTHE
MINISTRY OF RAILWAYS. (SHRI
SHEO. NARAIN):. (a) The punctuali-

ty performange of SUp/10Dn. Aruna-.
‘cha). Fast Passenger, has not been gatls-
factory sinpe introduction of the riew
timings from 11378 which had to be .
order to pmide con~

introduced in

BGTlnsukiaMnﬂ :
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(b) With the revision of the time
schedule of BG Tinsukia Mail from
1-4-T9 the timings of 9Up/10Dn
Arunachal Fast Passenger traing have
also been revised which is expected
to improve the punctuality perfor-
mance of this train substantially.

Presence of Chinese Forces in occupled
Kashmir

6882. SHRI K. MALLANNA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether any presence about the
Chinete forces have been noticed by
ihe Government of India in the occu-
pied Kashmir;

{(b) whether this matter was taken
up with the Chinese Government to
find out the reasons for their présence
in such a sensitlve area; and

(¢) it so, the details in this regard?

THE MINISTER OF STATE IN THE

MINISYRY OF EXTERNAL AFFAIRS
(SHRT SAMARENDRA KUNDU):
(a) Government have not come across
any information to suggest the pre-
sence uof Chinese military forces in
Pakistan-occupied Kashmir. Govern-
ment are, however, aware that Chinese
personnel had entered certain areas
of Kashmir illegally occupied by Pak-
istan for the construction of the Kara-
koram Highway.

(b) and (c) Government.have con-
veyed 1o the Chinese Government that
we cgnnot acquiesce in the illegal
construction of the Karakoram High-
way -ify & territory which ig an integral

part of India, This was conveyed to

the Chinese Government at the highest
level, ¢uring Foreign Minister's recent
vigib: h\ chi

SHRL . ISMAMNL .. HUSSAIN

KHAN - Will the Minister ‘of RAIL~

WAY be:

(a) whether country is seif-sufficient
in Loco Diesel Enginzs uptil ngw; and

(b) if not, whether Government are
going to export more Diesel Engines?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) Yes..

(b) Does not arise.

Seminar on Anti-apartheld Policy

6884, PROFESSOR P. G. MAVA-
LANKAR:; Will the Minister of
EXTERNAL AFFAIRS be pleased to
state: )

(a) vhethrr he recently inangurated
ay New Delhi a two-day Seminar on
Anti-apartheid Policy;

(b} if so. broad outline of his speech
at the said seminar;

(¢) who sponsored the said seminar
and who organised and financed it;

(d) who attended the said seminar;

(e) whether any resolutions, etc.
were passed at the said seminar and
if so, whether they were forwarded to
Government; and

(f) whether Government gave ény
financial and other assistance to the
said seminar and it so, full facts there-
of? .

THE MINISTER OF STATE IN
THE MINISTRY ' OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) to (f) The Minister
of ' External Affairs inaugurated &
seminar on the “International Struggle
Against Apﬁl‘theid"_wl:'xlch' was held
in New Delhi.from the 16th to 18th
March; 1979. In hig inaugural speech
he . reafirmed India’s
palicy of giving-all possible. political,
mora] - and material support. o the,

 liberation struggle fn Southern Africa,
: nﬂmﬂy,

ZEmbabwe Namibia and

weil-known





